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[N THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI
(COURT NO. 2)

Original Application No. 270/2023 (I.A No.145/2024)
In the matter of:

Shrankhla Mittal e Applicant
Versus

Govt. of NCT of Delhi & Ors. ~ ceeenee Respondent

SUBMISSION / ACTION TAKEN REPORT ON BEHALF OF SUB

DIVISIONAL MAGISTRATE (HAUZ KHAS) BEFORE THIS
HON’BLE TRIBUNAL.

1. That, this Hon’ble Tribunal had pleased to issue order dated
04.04.2024 directing that “ SDM Hauz Khas is directed to verify the
factual position and take appropriate measures for abatement of

noise pollution in the area and file action taken report in this regard

by 18.04.2024".

8]

That in compliance of the order dated 04.04.2024 in this matter,
undersigned has visited village Hauz Khas on 12.04.2024 in the night

after 10 PM. During inspection total 05 units were found violating

norms of noise pollution. Three out of these units were playing loud
music on the open terrace. Challans worth Rs.10,000/- each have
been imposed upon these units and local beat police personnels have
been directed to keep strict vigil. Copy of challans imposed are

annexed as Annexure “A” (Colly).

3. That, it is further humbly submitted that deposit receipts of
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through email for further verification. Copy of mail forwarding alonge
=

with receipts are annexed as Annexure “B” (Colly).

. That, it is humbly submitted that Delhi Police has also taken action

against the 08 violators units on 04.04.2024 under section 32 /113 of
the Delhi Police Act, 1978 and music instrument have been seized.

Copy of General Diary Entries annexed as Annexure “C” (Colly).

- Based on the above facts, report is being submitted before this Hon’ble
Tribunal for kind consideration. Undersigned assures that the orders /

directions passed by this Hon’ble Tribunal shall be complied with in toto
and spirit.

WM
Dr. Mukesh Kumar
SDM (Hauz Khas)
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| GOVERNMENT OF NCT OF DELHI
OFTICE OF THE SUB DIVISIONAL MAGISTRATE (HAUZ KHAS)
ORFICE OF THE DISRICT MAGISTRATE (SOUTH)
ALI. ROAD, SAKET, NEW DELII-110068

| No. 01 1-29536904: Email zl(l(.lrcss~hnuzklmzsdm@nic.in
Date:}2.04.2024

Te
1. N SDM /MK /Mise/Noise Pollntion/2023/F-20

ORDER

L Whercas, vide notification No. F. 23 ('1071)/Env./2001/676 dated 10.12.2001 and F:12
(1),fN.P/’lﬁinv./ZOOS/BB dated 05.04.2008, all Deputy Commissioner (Revenue), all Sub
Divisional Magistrates, Asstt. Commissioners of Police Control Room, All Sub Divisional
police Officers including Railways & Airport (Traffic) are notified as n Authority” under Rule
(2ol the Noise Rules, The Government of NCT of Delhi. _

> And whereas, as per rule 4 (2) of the Noise Pollution (Regula

the designated authovities are responsible for the enforcement of noise pollution control
measures and the due compliance of ambient air quality standards in respect of noise.

And whereas, DPCC vide F.No.DPCC/(lZ]/(l)(3_16) Air Lab /2021/184 dated 25.06.2021,

the designated authorities in NCT of Delhi are’ directed to implement the scale of

compensation for the violation of the Noise Pollution (Regulations and Control Rules, 2000

Aud whereas, in compliance of order of Hon'ble NGT dated 04/04/2024 in 0.A

N0.270/2023 in matter ol Shrankla Mittal V/s GNCT & Ors. an inspection of Hauz Khaz

i'ilﬁage was carried out by undersigned on 12/04/2024 after 10 PM.

And Whereas, Sh./Smt./ M/s Nyte Life Kitchen& Bar was found violating the prescribed

limits of noise rules during the inspection. Hence, environmental compensation worth Rs.

10,000/- is imposed upon M/s Nyte Life Kitchen& Bar, 1A/1, Second floor, Hauz Khas

village, New Delhi, Delhi 110016 in compliance to Hon'ble NGT order dt.15/11/2019

uploaded on 20.1 1.2019, in the matter OA No.519 of 2016 titled Hardeep Singh & Ors. Vs

$AMC & Ors with OA No.496 of 2018 Akhand Bharat Morcha Vs Union of India & Ors. issued
¢ Forest & climate change), June 2020 and DPCC vide .

tion and Control) Rules. 2000,

a

(Wa]

by CPCB (Ministry of Environmen
£ No.DPCC/(12)/(1)(316) Air Lab /2021/184 dated 25.06.2021.
The above said environment compensation shall be deposited by defaulter in favour

account of DPCC bearing No."Delhi Pol)uti_on Control Committee" Account No-40071442347
(5C Code SBINOO0S715, SBI ISBT Kashmere Gate, Delhi-110006 Branch and submit a copy
undersigned within 07 days of regeiptof this brder. o

& ‘\&‘\3\"\\“‘
DR\MUKESH KUMAR)

®SDM (HAUZ KHAS)

a

of the deposit receiptto the

*
M/s Nyte Life Kitchen& Bar, 1A/1, second floor, HauZ Khas V g v Delhi, Delhi 110016
(Fhrough SHO Safdarjung finclave) - -
Copy Loy information & necessary action 1o

,’ 'l.hu /}(,l’ (Safdarjung Enclave) Lo ensure (he complinnee. :

it ',““ slo, Safdarjung Enclave 1o selae the Musieal equipment of above stated Bar Restaurant
Hi ;;i‘ll’llllll AR wlllﬂn 1 weel, e fupther divected to keep vigil in his avea oa violation of
bl (|(|/ NGT Rules & Norms & report 11 1o SHM (Hauz Khas) immediately in case of any
violation, )
'l"ht"/\jv(.-lzn Dayal Agarwal | SEF, CMC-11, Delhi Pollution Control Committee, Department of
Environment warel, your letier File No, DPCC/CMC-H/NGT OA N0.270/2023/8585 dated

16/11/2023.

o
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GOVERNMENT OF NCT OF DELII
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (HAUZ KHAS)
OFFICE OF THE DISRICT MAGISTRATE (SOUTH)
M.B. ROAD, SAKET, NEW DELUHI-110068
| Tel No. 0O11-29536904:  Email address-hauzkhazsdm@nic.in
FONCOSDMUHN/Mise/Noise Pollution/2023/3 0 - 9 & Y Date:}B,O/}.Z()Z/I

ORDER

I Whereas, vide notification No. F. 23 (1071)/Env./2001/676 dated 10.12.2001 and F:12
(1Y/N P/ 7 . "
(H/NP/EN. /2006733 dated 05.04.2008, all Deputy Commissioner (Revenue), all Sub Divisional
Magistrates, Asstt. Commissionérs of Police Control Room, All Sub Divisional Police Officers including

ifml\\’n_\'s & Airport (Trallic) are notified as "Authority” under Rule (2)of the Noise Rules, The
Government of NCT of Delhi.

2 And whereas, as per rule 4 (2) of the Noise Pollution (Regulation and Control) Rules, 2000, the
designated authorities are vesponsible for the enforcement of noise pollution control measures and

thesdue compliance of ambient air quality standards in respect of noise.

Wi whereas, DPCC vide F.No.DPCC/(lZ)/(l](Bl(u] Air Lab /2021/184 dated 25.06.2021, the

desinated authorities in NCT of Delhi are directed to implement the scale of compensation for the
vioiation ol the Noise Pollution (Regulations and Control Rules, 2000

Andwhereas, in compliance of order of Hon'ble NGT dated 04/04/2024 in 0.A N0.270/2023 in
matter of Shrankla Mittal V/s GNCT & Ors. an inspection was carried out by undersigned on
12 04,/2024 after 10 PM.

= And Whereas, Sh./Smt./ M/s Imperfacto was found violating the prescribed lirits of noise rules and
luud music on open terrace was being played during the inspection. Hence, environmental
compensation worth Rs. 10,000/- is imposed upon M/s Imperfacto, 1A 1, 19, Hauz Khas Tank,
Deer Park, New Delhi, Delhi 110016 in compliance to Hon'ble NGT order dt.15/11/2019 uploaded
L1 20.11.2019, in the matter OA No.519 of 2016 titled Hardeep Singh & Ors. Vs SAMC & Ors with OA
it of 2018 Akhand Bharat Morcha Vs Union of India & Ors. issued by CPCB (Ministry of
s onment, Forest & climate change), June 2020 and DPCC vide F.No.DPCC/(12)/(1)(316) Air Lab
20217184 dated 25.06.2021.

. The above said environment compensation shall be deposited by defaulter in favour account of DPCC
bearing No."Delhi Pollution Control Committee” Account No-40071442347 1FSC Code SBIN0Q0S715,
SiISET Kashmere Gate, Delhi-110006 Branch and sul)m',t a copy ol the deposit receipt to the

|
! nyﬁﬁv*“”
1UKESY KUMAR)

4DM (HAUZ KHAS)

A7 mpertacto, 1A 1, 19, Hauz, Khas Tank, Deer Park, New Delhi-11001
{Thraugh SHO Saidarjung Enclave)

Copy tar informatic WEKSA'Y IIC 0 :
‘“/1 ! ”':"::!,—'s';;'ﬂ;,“.é::;kﬁ:";f.,:,4'75::1.%;:51-'3%-12,; the Musleal equipment of above stated Bar.Rcst‘n‘umn‘t & ‘submlt
AT ety i week, He Turther directed 1o koep vigil in his area on violation ol DPCC/ NGT Rules &
Horw & report it 1o SDM (Hinz Khas) immediately in case ol any violation.

2 The ACE (Saldarpung Enclive) with request 1o ensure the compliance.,
3 The Ajeeta Dayal Agarwal |, SEE, CMC-(1, Delhd Pollution Contro
Environment wort, your letter  Filo No, DPCC/CMC-I/NGT  CA
16/11/2023. '

| Commitzee, Department of
N0.270/2023/8585 dated
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (HAUZ KHAS)
QFFICE OF THE DISRICT MAGISTRATE (SOUTH)
M.B. ROAD, SAKET, NEW DELHI- 110068 .
Tel No. 011-29536904: Email address-hauzkhazsdm@nic.in

F. No. SDM/HK/Misc/Noise Pollution/2023/2 0 S -0 & Date:)%,.04.2024

M/s Matchbox Pub & Grub, Building 94, 3rd floor, Hauz Khi

]

0.

" ORDER

Whereas, vide notification No. F. 23 (1071)/Env./2001/676 dated 10.12.2001 and F:12
{1)/NDP/Env./2005/33 dated 05.04.2008, all Deputy Commissioner (Revenue), all Sub
Divisional Magistrates, Asstl. Commissioners of Police Control Roors, All Sub Divisional
Palice Officers including Railways & Airport (Traffic) are notified as "Authority” under Rule
(2Jotthe Noise Rules, The Government of NCT of Delhi. :

And whereas, as per rule 4 (2) of the Noise Pollution (Regulation and Control) Rules, 2000,
the designated authorities are responsible for the enforcement of no:se pollution control
measures and the due compliance of ambient air quality standards in respect of noise.

And whereas, DPCC vide F.No.DPCC/(12)/(1)(316) Air Lab /2021/184 dated 25.06.2021,
the designated authorities in NCT of Delhi are directed to implement the scale of
compensation for the violation of the Noise Pollution (Regulations and Control Rules, 2000
And whereas, in compliance of order of Hon'ble NGT dated 04/04/2024 in O.A
No.270/2023 in matter of Shrankla Mittal V/s GNCT & Ors. an inspaction was carried out
by undersigned on 12/04/2024 after 10 PM.

And Whereas, Sh./Smt./ M/s Matchbox Pub & Grub, New Delhi, Delhi 120015 was found
violating the prescribed limits of noise rules and loud music on open tarrace was being
played during the inspection. Hence, environmental compensatior: worth Rs. 16,000/- is
imposed upon M/s Matchbox Pub & Grub, Building 94, 3rd floor, Hauz Khas Vilfage,

Deer Park, Hauz Khas, New Delhi in compliance to Hon'ble NGT order dt.15/11/2019 '

uploaded on 20.11.2019, in the matter OA No.519 of 2016 titled Hardeep Singh & Ors. Vs
SAMC & Ors with OA No.496 of 2018 Akhand Bharat'Morcha Vs Union of India & Ors. issued
by CPCB (Ministry of Environment, Forest & climate change), Junc 2020 and DPCC vide

F.N0.DPCC/(12)/(1)(316) Air Lab /2021/184 dated 25.06.2021. '
The above said environment compensation shall be deposited by defaulier in [avour
account of DPCC bearing No."Delhi Pollution Control Committee" Accouni No-40071442347
11:SC Code SBIN0O005715, SBI ISBT Kashmere Gate, Delhi-110006 Branch and submit a copy

‘this order.

v
»&v |91
 MUKESH KUMAR)
/“$DM (HAUZ KHAS)

AR
H ..\,
P

New Delhi -
(Through SHO Safdarjung Enclave)
Copy for information & necessary action (o:-

Lo The ACE (Safdacjung Enclave) with request to ensure the compliance.
2. The SHO, Safdarjung Enclave to selze the Musleal equipment of above stated B
submit ATR within a week, e further directed to keep vigil in his avea o2 viol

8

ar Restaurant &
ation of DPCT/

NGT Rules & Norms & report it to SDM (Hauz Khas) immediately in case.of aay violation.

The Ajeeta- Dayal Agarwal,,
Environment w.rt. your lelter

SEL, CMC-11, Delhi Pollution Control Cominittee, Department of
[ile No. DPCC/CMC-H/NGT OA No.270/2023/8585 dated

16/11/2023.
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (HAUZ KHAS)
OFFICE OF THE DISRICT MAGISTRATE (SOUTH)
M.B. ROAD, SAKET, NEW DELHI-110068
Tel No. 011-29536904:  Email address-hauzlkhazsdm@unic.in 4
£ No. SDM/HK /Mise/Noise Pollntion/2023/9 69— 2 Date:42.04.2024

ORDER

Whereas, vide notification No. F. 23 (1071)/Env./2001/676 dalea 10.12.2001 and F:12
(11/N.P/Em./2005/33 dated 05.04.2008, all Deputy Commissioner (Revenue), all Sub
Preivronal Magistrates, Asstt, Commissioners of Police Control Room, All Sub Divisional

Poliee Officers including Railways & Airport (Tralfic) are notified as “Authority” under Rule

1

Jrobdhie Norse Rales, The Government ol NC'T ol Delhi.
s, 2000,

Vi hereas, as per rule 4 (2) of the Noise Pollution (Regulation and Control) Rule
L of noise pollution control

Hredesiated authorities are responsible for the enforcemen
spect of noise.

micasares and the due compliance of ambient air quality standards inre
Al whereas, DPCG vide FNo.DPCC/(12)/(1)(316) Air Lab /20217184 datcd 25.06.2021,
e designated authorities in NCT of Delhi are directed to implement the scale of
Cmpensation tor the violation of the Noise Pollution (Regulations and Control Rules, 2000
dndowhereas, in compliance of order of Hon'ble NGT dated 04/04/2024 in O.A
NO.27072023 in matter of Shrankla Mittal V/s GNCT & Ors. an inspection was carried out
by undersigned on 12/04/2024 after 10 PM. _
= And Whereas, Sh./Smt./ M/s Epic Restro Bar found violating the prescribed limits of noise
rules and loud music on open terrace was being played during the inspection. Hence,
environmental compensation  worth Rs. 10,000/- is imposed upon bl/¢ Epic Restro
Bar, 8-A, Hauz Khas Village, Deer Park, Hauz Khas, New Delhi in coragiiance to Hon'ble
N, urder di.15/1172019 uploaded on 20.11.2019, in the matter CaA ho.519 of 2016 titled
Hordeep Singh & Ors. Vs SAMC & Ors with OA N0.496 of 2018 Akiand Bharat Morcha Vs
noan w! India & Ors. issued by CPCB (Ministry of Environment, Forest & climate change),
e 2020 and DPCC vide F.No.DPCC/(12)/(1)(316) Air Lab /2021/ 184 dated 25.06.2021.
o ahove said environment compensation shall be deposited by defulter in favour
Conunt ol DRCEC bearmg No"Delhi Pollution Control Committee” Account 1o-4007 1442347
N Code SBINOBOS7 15, SBEISBT Kashmere Gate, Delhi- 110006 Branch cad submit a copy
of the deposit recerpt (o the undersigned within 07 days of regeipt ¢t ihis Grder. '

/ \Ona' ﬂ,’!: 3 /
S *&ﬁr’"\ Ml

%%—‘,;l)(ﬁ-‘_/‘ MUKESH KUMAR)

G ‘/'%DM (HAUZ KHAS)

My A NevdDéihi

Fhiisugh WHOG Satdarjung Enclave) o/

(.y’;;.a_’.' foranlormation & necessary action to:-

; ; h': -:’*-'J‘ (‘f;f‘ldm')un;; l:jmrl;lvu] with request to ensure the compliance

7 T SO, Satdarjung Enclave to seize the Musical equipment of above stated Bar Restaurant &
:::(’_‘ji"ﬂil Al H‘ within i wiel. He further directed (o keep vigil in his area en violation of DPCC/

‘ ';“1, /‘,;;,1,’,‘.‘,‘:,}7)’j“",.;“/: ,L ‘.°"l"‘l”" i o SI'JM.(Ham-/. I(l);ls) immediately in case of ane vislation,
Euvtromment '\3:’:” 1.,-‘1:l';';":l' ‘,”.‘v‘l'.'l:, {M(.—ll. U('l)ll‘l ‘I’u'llm‘iuu !;(‘mlr()l Commiteee. Department of
16/11 /2023 Sy ( ‘u File No. DPCC/CMC-IL/NGT Oa N0.270,2023/8585 dated
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE SUB DIVISIONAL MAGISTRATE (HAUZ KHAS)
OFTFICE OF THE DISRICT MAGISTRATE (SOUTH)
M.B. ROAD, SAKET, NEW DELHI-110068
Tel No. 011-29536904:  Email address-hauzkhazsdm@nic.in
F. No. SDM/HK/Misc /Noise Pollution/2023/.2 12— £, Date:)%.04.2024

ORDER

1. Whereas, vide notification No. F. 23 (1071)/Env./2001/676 aated 10.12.2001 and F:12
(1D/NP/ENv./2005/33 dated 05.04.2008, all Deputy Commissioner (Revenue), all Sub
Divisional Magistrates, Asstt. Commissioners of Police Control Room, Ail Sub Divisional
Police Officers including Railways & Airport (Traffic) are notified as "Authority” under Rule
(2)of the Noise Rules, The Government of NCT of Delhi.
And whereas, as per rule 4 (2) of the Noise Pollution (Regulation and Control) Rules, 2000,
the designated authorities are responsiblé for the enforcement of noise pollution control
measures and the due compliance of ambient air quality standards in respect of noise.
And whereas, DPCC vide F.Nb.DPCC/(lZ)/{l)(316) Air Lab /2021/184 dated 25.06.2021,
the designated authorities in NCT of Delhi are directed to implement the scale of
compensation for the violation of the Noise Pollution (Regulations and Control Rules, 2000
And whereas, in compliance of order of Hon’'ble NGT dated 04/04/2024 in O.A
N0.270/2023 in matter of Shrankla Mittal V/s GNCT & Ors. an inspection of Hauz Khaz
village was carried out by undersigned on 12/04/2024 after 10 PM.
And Whereas, Sh./Smt./ M/s Hauz Khas Official was found violating the prescribed limits
of noise rules during the inspection. Hence, environmental compensation worth Rs.
10,000/- is imposed upon M/s Hauz Khas Official, 28, First Floor, Hauz Khas Village,
Deer Park, Hauz Khas, New Delhi, Delhi 110016 in.compiiance to Hon'ble NGT order
dt.15/11/2019 uploaded on 20.11.2019, in the matter OA No.519 of 2016 titled Hardeep
Singh & Ors. Vs SAMC & Ors with OA N0.496 of 2018 Akhand Bhavat Morcha Vs Union of
India & Ors. issued by CPCB (Ministry of Environment, Forest & climate change), june 2020
nd DPCC vide F.No.DPCC/(12)/(1)(316) Air Lab /2021/184 dated 25.06.2021.
& The sbove said environment compensation shall be- deposited by delaulter in favour
| aceount of DPCC bearing No."Delhi Pollution Control Committee" Account MNo-40037 1442347
11750 Code SBINO005715, SBIISBT [Kashmere Gate, Delhi-11 QOO() Braach and submit a copy
of the deposit receiptto the undersigned within 07 days of receipt of 1.:145 order. r. M
.@”e& WY

TS ‘){ﬁbn. MUKESH KUMAR)

o>

ey

o

[OF . '
2] SDM (HAUZ KHAS)

Sk X _
‘ -—P@i&- '{mw. Khas, New Delhi,

Il‘.’.’a ]
it ?

M/s Hauz Khas Official, 28, First Floor, Hauz Khas Villagex

Dethi 110016

(‘Through SHO Safdarjung Enclave)

Copy lor information & necessary action Loi- T ——

. Ihe ACP (Safdarjung Enclave) Lo ensure the ¢ anee _

l i::: QI(IL(:‘::::L::f::::E E::clzlvu)l() solze the Musieal equipiment (:‘!"al)‘n\'(:‘::tn\'efl Bar Restg‘uramr

& submit ATR within 1 week. He further direeted (o keep vigil ic ‘“5_"*\"3“ on "‘O‘a“(r’":

DIPCC/ NGT Rules & Norms & report it to SHM (Hauz Khas) immediately in case ol any

violation. . %

The Ajeeta Dayal Agarwal , SEI, CMC-I1, Delhi Pollution Coiitrol Comﬂx}?’i‘ttie,zgeléaslggl‘;’;:t:;

Environment w.rl, your letter File No. DPCC/CMC-1I/NGT OA No.270/2023/

16/11/2023. .

[ %4
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Email 269 PINEXURE~ 1

Dr. Mukesh Kumar

Fwd: Forwarding of 08 receipt of challan received fro i
- m the un
village. Ref. In the NGT matter of Shrankhla Mittal Vs GNCTD g%?; SEEkhss

From : Dr. Mukesh Kumar <hauzkhazsdm@nic.in> Wed, Apr 10, 2024 03:23 pM

Subject : Fwd: Forwarding of 08 receipt of challan received
from the units of Hauz khas village. Ref. In the NGT
matter of Shrankhla Mittal Vs GNCTD & Ors.

To :dpcc cmc2 new <dpcc.cmc2.new@gmail.com>

8 attachments

From: "Dr. Mukesh Kumar" <hauzkhazsdm@nic.in>
To: "Dr BMS Reddy" <bmsreddy.dpcc@gov.in>, "dpcc cmc2" <dpce.cme2@gmail.com>
Sent: Wednesday, April 10, 2024 3:15:39 PM

Subject: Forwarding of 08 receipt of challan received from the units of Hauz khas village.
Ref. In the NGT matter of Shrankhla Mittal Vs GNCTD & Ors.

Please.find enclosed herewith the 08 receipts of challan received from the units of Hauz
Khas village.

Regards,

SDM Hauz Khas,

Office of the District Magistrate (South)
MB Road, Saket

Delhi

~— DPCC (1).pdf
261 KB

- nyt life kitchen and bar.pdf
494 KB

- string musical bar.pdf
957 KB

— hauz khas social.pdf
616 KB

== sonido.pdf
598 KB

== imperfecto.pdf
611 KB

== the record room.pdf
1 MB
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—. haven box.pdf 270

2 MB

Wed, Apr 10, 2024 03:15 PM

. Dr. Mukesh Kumar <hauzkhazsdm@nic.in>
£8 attachments

From .
f challan received from the

Subject : Forwarding of 08 receipt 0
units of Hauz khas village. Ref. In the NGT matter of

Shrankhla Mittal Vs GNCTD & Ors.
To : Dr BMS Reddy <bmsreddy.dpcc@gov.in>, dpcc cmc2

<dpcc.cmc2@gmail.com>

Please find enclosed herewith the 08 receipts of challan received from the units of Hauz

Khas village.

Regards,

SDM Hauz Khas,
Office of the District Magistrate (South)

MB Road, Saket
Delhi

— DPCC (1).pdf
261 KB

nyt life kitchen and bar.pdf
494 KB

string musical bar.pdf
957 KB

— hauz khas social.pdf
616 KB

— sonido.pdf
598 KB

— imperfecto.pdf
611 KB

— the record room.pdf
1 MB

= haven box.pdf
2 MB
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Email | I — Dr. Mukesh Kumar

Chalan receipt of Fork You and Monkey Boy
Sat, Apr 13, 2024 03:39 PM

Dr. Mukesh Kumar <hauzkhazsdm@nic.in>
#22 attachments

Chalan receipt of Fork You and Monkey Boy

Dr BMS Reddy <bmsreddy.dpcc@gov.in>, dpcc cmc2
<dpcc.cmc2@gmai|.com>, dpcc cmc2 new
<dpcc.cmc2.new@gmail.com>

he attachment regarding subject cited above.

From :

Subject :
To:

Please find enclosed herewith t

Regards,

SDM Hauz Khas,
Office of the District Magistrate (South)

MB Road, Saket
Delhi

— New Doc 04-13-2024 15.35.pdf
613 KB

—. New Doc 04-13-2024 15.33.pdf
637 KB
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| - AAUZ KHAS) |

Date: 10/4/2024 SDMR(ECEn/ED

- 19 kPR 7024

............

r. Mukesh Kutmar | DY, NOLceassinesmsee”
DI \ ¢ ad, Saket, New pelhl-68

§.D.M. Haus Khas M.0. Rot
ALB. Road Saket .

New Delhi = 110068

Ref: Order F.TEH / HK / MISQ /NOISE POLLUTION /2023 / 3287

SUBJECT: Environmental Compensation Payment Receipt

Respected sir,

This has been written to you in reference to the above mentioned order dated 27/05/23 for the
. }
nayment compensation by Monkey Boy a unit of Super Kitchen And Bar pvt. Ltd.

The compensation amount has been paid by me Shri Raj Kumar Dhingra owner of Building-30,
Hauz Khaz Village, New Delhi 110016 with vide transaction UTR ID: IDIBH24102138782 dated
11/04/2024 From my Indian Bank account no. 969978502 to Delhi pollution Control Committee

5Bl account no 40071442347

This has been done as the tenant Monkey Boy @ unit of Super Kitchen And Bar Pvt. Ltd. has
vacated the property/establishment located at address 30 G/F, Hauz Khas village, Delhi

110016.

iindly find attached for payment to environmental compensation of Rs. 10000/- (ten thousand

only) imposed on Monkey Boy a unit of Super Kitchen And Bar Pvt. Ltd.

Yours Sincerely -

AN e |

%\ \\‘)Q . : C‘\kk\\é)/
SN o~
Raj Kumar Dhingra _ - 1\2_@«
Copy To:

1. The SHO Safdurjung Enclave Police Station
2. Smt. Ajeeta Dayal pggarwal S.F.F. CMC II, DPCC New Delhi

C} Scanned with OKEN Scanner




© Prom Aoy

raneh Dotaie

-

o Areeimng Nurnber

Beneficinn Name

U

273

Poga Ho‘ 1

69078502

01104 - HAUZ KHAS

40071442347

Delhi pollution

L

Trangfor Ampunt {INK)

e b bt s s et SO
ettt s,
—

10000.00

L Rmsuntin Worde

st e

Rupees Ten Thousand Only

Commigsion

0.0

Sant Name

STATE BANK OF INDIA

Eranch Name

INTER ST BUS TERM,KASHMIRE GATE

SBINO005715

Monkey boy chalan

Trangoaction Date

11/04/2024

iTR No

[4

IDIBH24102138782

Genersttee Time: 110412004 18:38:33

lew T 1t & zomputer genersted recelpt and does not require any signature/stamp.)
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OSPITAUTY PRIVATE LIMITED

FORK YOU A UNIT OF atprsco

CiN: USSlOlDLEDl?PTC?BSﬂ-’ZS)

Date ';%3.041,20;‘,‘3 .
. AU Z KHAS) |
' RECEIVE

r

Lo

" RV
[

................

L NO.aeeaeeeees
i New Dclhi-68’

M.B. Road, saket,

Epfi- S ﬁ.‘\'f’r’__H;!::'_/r\".!SC,fNOISE POLLUTION/2023/4962-6-‘1

(s - Environme ntal Compensation payment Recelpt

Seopelied Sin,

2023 for the payme ntof environmenta!

e mentioned orderdated: 16-11-
PRIVATE UMITED.

~monzgreierance 1o the above
UNIT OF ALDESCO H OSPITALITY

compansalion by FORKYOU A
mpensation amounthasbeen paid by us vide transaction 1d: 446726786750 Dated 10.04.2024

~e sccountof FORKYOU A UNIT OF ALDESCO HOSPITALITY PRIVATE LIMITED, [PAYTM) vo Delni
ccountno - 40071442347.

&y -

P

environmental compensation of Rs.10, 000/- {Ten Thousand oniy)

LDESCO HOSPITALITY PRIVATE LIMITED,

amiachedior payment of
1at we will ensure the same does not happenagain.

FORKYOUA UNITOFA
-z yponsible ctizen assure youtt

et 1K {g}%h 4]
K IS BA =z <)
,\jff'/

1 OF ALDESCO HOSPITALITY PRIVATE LIMITED.

A;h%v’ ;”‘{/&T‘ : \
{fssthonyed Signatorn | D )
et

~ “

1 The G40 Saldurjung Enclave police Station,

2. o, Ajgeta ﬂi’Yﬂ,‘ﬁ,ll,ﬂﬁ!,Wl’!l‘.f.lz.CMC I, DPCE New Delh.

CE Scanned with OKEN Scanner



pPayii

PAYMENT _SU_CCESSFUL

Rupees Ten Thousand, only:

To: Delhi pollution Contrl

Committ
sBI Bank - 2347

From: Gaurav Bhati
Axis Bank - 7559

UP| Ref ID; 446726786750
4:03 PM, 10 Apr 2024

Powered by

=3

LVIFRD PATMENTY 18 WAZS

CE Scanned with OKEN Scanner




Date 10/04/2024
To

Dr. Mukesh Kumar
sDM { Hauz Khas ) |
\1.B.Road Saket
New Delhi-110068

Ref:- F. TEH/HK/MISC/NOISE POLLUTION/2023/3285.

Sub :- Environmental Compensation Payment Receipt.

Respected Sir,
This has reference to the above mentioned order 27/5/2023, for the payment of environmental
Compensation by Summer House Café (Shaktiraj Hospitality Pvt Ltd.)

The compensation amount has been paid by us vide transaction Utr no- N 151232480808588
dated 31/05/2023

From the amount of shaktiraj hospitality pvt Itd ( HDFC Bank) to Delhi pollution Control Commitfee.
‘HDFC account no.50200d44849571.

Kindly find attach for payment of environmentél compensation of Rs,10000/

Imposed on summer House café ( Shaktiraj Hospitality Pvt Ltd)

We at summer House café as responsible citizen assure you that we will ensure the same does mot

Happenagain. . iRA) HOSPITALITY PVTLTO

Thanking you |
Youe sincerely - i RIRTCTOR
Anchit Kapil

Copy To -

1. The SHO safderjung Enclave police Station,
2. Smt. Ajeeta Dayal Aggarwal S.F.F CMC || DPCC New Delhi,

-

C} Scanned with OKEN Scanner
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Pay

Rupees T71 ‘7;)% Tho ‘&Aax,t_-.{

oo MEFTIFSC : HOFCD004387

g'« ( 110G ’yni

"Ef\’ }u:‘r‘f"

hawi

Ra e

R

J’t -1 ST

. - 1y it 2 et T o B

Q 110510)'(

e’ S0 PRSI

Vatad for § tearitng vaig
Or Bsearer

B e -

L URE W

]

| ? 1 /oooo},-

In case of Non HOFC Bank Customer Amount of
Cash Deppsx!cd

e et _-______——"’
M N m, v’ e s A 5 AP e NN g A Bt s
o e o e e i . R A S e B g e = o = i S S £ S e mat e |
/”ﬁ&'h’o ] 50200044849571 ! !),g\cl‘l’;’cim . Far SHAKTIRAY NO&P!YH Y pYTLIO
_., Vagra o 08 VDG DIRECYIINIG A S D8 -.mu.lh(;'i'.!l&'.lﬂb X
\ Authonsed Signatones
Patasn L gbwee e aa TouNe o8
CNERED
wOOLOBS® LiDZL0L L2 Co3aTir R
Email id

Beneficlary detalls ; :

pamo o (DELUT Ry TIor CortTReC Com™ITTEE
Address

Account No Yoo 131 [NIYT2131Y4PD

Re-Confirm Accountno LA 19 [11 (YT [ T3 (YD

Bank Name & Branch.._S. & T JFSC Code Lorrto00 691
Alc Type.: (O Resident [J Non Resident ‘

Beneficiary Logal Entty identifir Code (LD | | [ [ [ [ T T T (T T T T 7711
{("Ondy agpbaatss bor Rs 50 ¢ & above ansacton K oon-ncaduid iceonis)

LEI Expiry Date: r r | ] | i I I ]

Amount to be creditad (in figures): i OUOLJ' (In Words): Ten Tho e \57’

———

Remarks:

ltae agles to lenns and condillons mentionod overieal. For Indo Nepal ramitlance, Uwe declare that tho purpose of

reanltance is for above selected purpose only.
Snature of Authonzed signatory

- o @)

= s! Sifjnajary 2nd Signatory

For banfils \enly ¥ >\ -

3rd mqnulory

Processed by\Emp codo and'srj;)

Authortzed by (Emp code and sign)

DD/ MC /1 UTR No

Rel No

Chisiges Recovered Rs (apphicable only for Non Cuslomer)

Day end Chechud by

Transaction Autharizod by (2™ Levul) (for amount > 5 lacs).

|_KYC documentanon done by (only lor Non-HDFC Bank Cuslomers)
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EPIPHANY HOSPITALITY PVT. LTD.

Registered Office: Unit No. T 2 and 3, 3rd Floor, Phoenix Market City, Viman Nagar, Pune - 411014
Email id - finance@impresario.in
CIN No - U55100PN2007PTC130400

To Date: 14" December 2023
The Sub Divisional Magistrate (Hauz Khas)

Office of the District Magistrate (South) c 2

M. B. Road, Saket, 14 OEC 1013

New Delhi—- 110068 - i QSG{

Sub: Environment Compensation demand deposited as per demand Order
Dear Sir,

As per your demand order on F. No. SDM/HK/Mis/Noise pollution/2023/4897 dated 1-11-2023 received on 1-12-

2023, we have deposited environment compensation Rs 10,000/- for our restaurant HAUZ KHAS SOCIAL situated
at 9A & 12, 1" and 2™ Floor, Hauz Khas Viliage, New Delhi 110016 as follows:

Payment Mode :
Name of the Payee:
Payee's Bank:

NEFT / Online

Delhi Pollution Control Committee.
State Bank of India

Payee account No: 40071442347
IFSC Code: SBINO0O5751
UTR No: N338232766977103
Amount Rs. 10,000/-
Payment date: 04.12.2023

Further, we assure you that we will follow all rules and regulations issued by your department.

Thanks & Regards

S

" .o« 0an 1CT INN. 3RD AND 4" FLOOR,

& Scanned with OKEN Scanner



PAYMENT ADVICE
EPIPHANY HOSPITALITY PVT LTD
FIRST SECOND AND THIRD FLOOR
12 HAUZ KHAS VILLAGE

NEW DELHI
NEW DELH]I, DELHI. Pin : 110016

Beneficiary Name DELHI POLLUTION
Beneficiary Cede

Beneficiary Account Number

' 40071442347
Beneficiary Address

Client Reference No DELHI POLLUTION

:;l‘z / RRN No o

’ : N338232766977103
Armount : 10000.00
Armount in Words : Ten Thousand Rupees

Dear Sir/ Madam,

We have initialed your payment to RBI for the amount of 10000.00 for the services rendered, vide NEFT, for
below mentioned details '

IFSC Code : SBIND005715
Baneficiary Bank Name : STATE BANK OF INDIA
Beneficiary Branch Name : IS BT KASHMIRI GATE

Payment Details 1
payment Details 2
Payment Details 3
pPayment Details 4
Payment Delails 5
Payment Details 6
payment Details 7

not require any signature.

This is computer generated advice. Does

B 1 ..aek AKEN Scant
C} Scanned with OKEN Scanner
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o

\/:iiue Description |Ref e
Date Branch i -
lrtlngChcquc Code Debit Credit Balance
2 Jun|CHEQUE  |[TRAN
SFER
2023|WDL--223726|FROM 5715| 76,768.00 4,24,66,987.0
40221418871 0
CBDT TIN
2.0 POOLING
e A 223726
un|{CHEQUE ' —
2023 |WDL-223724 FRON | T | 719| 83827.00) T+ 42413160
40221418871 X
CBDT TIN
| 2.0 POOLING
e A 1223724
2 Juni 2 Jun|CHEQUE TRANSF =
pbi ER 1 , 4,23,70,173.0
20.43-i 2023|WDL--223722|FROM s SeRe R 0
; 40221418871
, CBDT TIN
| 2.0 POOLING
— A 223722
{ Jun 2 Juni BY MAA0013250 | 99922 20,000.00|4,23,90,173.0
| 2023| 2023|TRANSFER- [66340 | :
! | INB MAAQ0013250
‘ IMPS315314 66340
| \ 790508/8744 |TRANSFER
‘ 882329/XX85 [FROM
‘ 06/IMPS 48980061620
\ TRANS- 99/ _
3 Jonl 3 Jun|BY 1371010 | 4328 1,00,000.0 4,24,90173.0
| 2023|  2023|CLEARING/ '
‘, CHEQUE-
' INB
000018000~
. 371010
| 110002051~ :
\“-'—"“_——"—“w/rTRANSFER o Y | Rer et 1'0',000;06 '4,25,00,173.0
20230 2029} celiTiRO 31994160443 Dpamrll Recioade Tu droc aceont |
i 000015°AXIC |03 _ AT A Wl
b 23154157310 Bg’ﬂﬁt: L EAVEN- BOX . Q,wlr*g\q),i 23
g9-THE " ;‘
| HE?(VHEN ' - | ERNOG
| BOXH- | il 25.000.00/4,25.25,730¢ tan
Taaum SJnBY LGy f 16439 o= S gi«mve\\\;t“znmg 1000
eyt - ‘ ON Ty J .
2073 2023 g:lEQUE- | vxc-’me‘@w\e'
AXS e
140211088- !
|
11 24 L
Mﬁ_ﬂjﬁﬁgﬂ_ﬁ_—mmﬂmgummmg
5Jun| 54Jun|BY |
5| 2023|CLEARING /
202 CHEQUE-
CcBl
000016000- |
1100 - | I S
ﬁg&&LWMML‘”’_’
____————-‘—J_‘_—’_
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| SEL CIBO HOSRSPALITY PVT. LTD

CIN: U55101DL2012PTC235449

e
~

Dated 08.04.2024

HAUZ KHAS)
SDMP&ECEIVED

<k T b0
v “\ W2l

To,

Dr. Mukesh Kumar
SDM (Hauz Khas) .
M B Road Saket, : ’ Y. NO.cooeeeee “Nev
New Delhi— 110068

.....
.....

Ref: - SDM/HK/MISC/NOISE POLLUTION/2023/4898

Sub: - Environmental Compensation Payment Receipt

Respected sir,

This has reference to the above mentioned order dated: - 01-11-2023 for the payment of
environmental compensation by Imperfecto (A unit of Bel Cibo Hospitality Pvt Ltd).

The compensation amount has been paid by us vide transaction Id: - N335232762795298
Dated 01.12.2023 from the account of Bel Cibo Hospitality Pvt Ltd (HDFC BANK LTD) to Delhi
' Pollution Control Committee SBI account no — 40071442347.

Kindly find attached for payment of environmental compensation of Rs.10,000/- (Ten Thousand only)
imposed on Imperfecto A unit of Bel Cibo Hospitality Pvt Ltd.

We at Imperfecto as responsible citizen assure you that we will ensure the same does not happen
again.

Thanking You.
Yours Sincerely.

For BELCIBO HOSPITALITY PVT. LTD.

/

Rajender 2i&Brised Sfghatory
(Authorized Signato

Ph.8285884352
Copy To: -

1. The SHO Safdurjung Enclave Police Station. .
2. Smt. Ajeeta DayaI,,Aggarwal S.F.F, CMC II,DPCC New Delhi.

1A/1TOP ELOOR HAUZ KHAS VILLAGE NEW DELHI-llO(.MG_
PHONE:- 089909123210,Email Address : accounts@belcibo.in

C} Scanned with OKEN Scanner
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NYT LIFE KITCHEN & BAR

ADD  L-A/1, HAUZ KHAS VILLAGE, DEER PARK, NEW DELHI-110016

Dated 09.04.2024

]..} - -y
¢ SDM (HAUZ KHAS)
Dr . Mukesh Kamar RECEIVED
. ! 051,
SOM (Haur Khas) 2 L
NLB Road Saket, ) \ | DY. NO...cooiiiniivinirarircaanannas
_ | M.B. Road, Saket, New Delnl-68
Naw Deihi-110068.
Ref - F. No. SDM/HK/Misc/Noise Pollution/2023/49.65-67
Sub - ' Environmental Compensation Payment Receipt
Respecied Sir,
ment of

This has reference to the above mentioned order dated 16/11/2021, for the pay
. epvironmental compensation by NYT LIFE KITCHEN & BAR PRIVATE LIMITED.

Transaction ID. 371412795113, daged

The compensation amount has.been paid by us vide
HEN.& BAR PRIVATE LIMITED. to Della Pollution

12.12.2023 at 12:47 from the UP| of * NYT LIFE KITC
Qcmmi Committee SBI account no.40071442347

S K r"o‘y find a"tached for payment of environmental compensation of Rs.10, OOO/ (Ten thousand only)
nosed on NYT LIFE KITCHEN & BAR PRIVATE LIMITED.

tie zr WYT LIFE KITCHEN & BAR PRIVATE LIMITED as responsible cmzen assure you that we will

ersure the same does not happen again

Thanking You,

ours sincerely,

HEYEEN GUIPTA
(0100
b 120072545501, .

ropy -
1. The SH0 Satdarjung Enclave Pollce Staton,

2, S, At Dayil Apparwitl BEF CME 11, DPCC New Delhi.

I

K

C} Scanned with OKEN Scanner
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Rupecs Ton Thousang Oy

B

7. i R

To: Delhi Pollution Contrl
Committ

SBI Bank - 2347

From: Nishtha Gupta
Paymanls
Paytm Payments Bank - 1048 Sank

UPI Ref ID: 371412795112
12:47 P, 14 Bec 2023

Pawered by

LI e

e
o aan,
\\,\
- ~
/ ’ & =
¢ v
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30-A, GROUND FLOOR, HAUZ KHAS VILLAGE, NEW DELHI- 110016
| TEL-011-26565353, 011 41435353

"

Dated 02.12.2023.

SOM (F A7 KHAS) |
B2 N } ,

i
v OEL |
| <1879 |

By MO s T e

65

.8, R()dd. Sabkel, ML welni-68

[Re]

‘ww——‘.—.—;

Oro Nukesh Kumar
SOM {Hauz Khay)
LB Road Saket,
New Delthi- 110068,

73
:

E. No.SDM/HK/Misc/Noise Pollution/7023/49 65-67.

Sub - Environmental Compensation Payment Receipt.

Respected Sir,

This has reference to the above mentioned order dated 16/11/2023, for the payment of environmental
co ™m pensation by Sonido (A Unit of Hill Lxght Restaurant Pvt Ltd)

The ’:ompensatlon amount has been paid by us vide Transaction 10. 333615453553 dated 02.12.2623
from the account of Hill Light Restaurant Pvt. Ltd. { IDFC Bank Ltd) to Delhi Pollution Control Commitiee
SB!account no.40071442347.

Kindly find attached for payment of environmental compensation of Rs.10,000/-(Ten thousand only]
imposad on Sonido A Unit of Hill Light Restaurant Pvt. Ltd.

YWz a1 Sonido as responsible citizen assure you that we will ensure the same does not happen agaun.

nznking You,
ou S <1ncpre!/,

; @/’C‘/ R | N\l
Wianan Chawlia - : : . _

(Director) Director ' qw\w
Ph,8210055033 .

Copy To:-
1. The SHO Safdurjung Enclave Police Station,

2. Smt, Ajeeta Dayal Aggarwal S, CMIC I, PPCC New Delhi,

CE Scanned with OKEN Scanner
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Payment successiul

10,000

"“HL_L JLD HT RESTAURANT PRIVATE

~zini Pollution control committee

T SANK OF INDIA ~* 2347

G Scanned with OKEN Scanner
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MUSICAL BYR

A UVNAl:( O.‘F R_I‘TNGlEE ENTERTAINMENT

et b S b e A £

SOV (HAUZ KHAS)
RECEIVED

Uy a7

= Dated 08.04.2024
Dr. Mukesh Kumar |
SDM (Hauz Khas)

-~ M.B Road Saket, New Delhi-110068:

..........

DY. NO..cocisrsnensemseee :
. M},}. Road, Saket, New pelhi-68

Ref:- E No.SDM/HK/Misc/Noise Pollution/2023/49 65-67

Sub:- Environmental Compensation Payment Receipt

Respected Sir, :
This has reference to the above mentioned order dated 16/1 1/2023, for the payment of
Entertainment)

environmental compensation by Strings Musical Bar (A Unit of Rangee

kThe compensation amount has been paid by us vide Transaction ID.
d6426b0208fe11ee90ab0ab1 30ea0000 dated 12.06.2023 to Delhi Pollution Control

. :(__:ommittee SBI account no 40071442347

2 Kindly find attached payment proof of environmental compensation of‘Rs.10,000/—[l'en
& thousand only) imposed on Strings Musical Bar (A Unit of Rangee Entertainment) '

8 \We at Strings as responsible citizen assure you that we will ensure the same does not

! happen again

{ Thanking You, | ‘
| | - For RAGEE ENTERTAINMENT

- § Yours sincerely.
fj Partner

[9) /

v; Sushant | : - {7\) 97_/ .

JCopy o id Enclave Police Station
1. The SHO Safdurjung nc - ) _
2.  Smt. Ajeeta Dayal Aggarwal S.FF CMC II, DPCC New Delhi,

s I M s i

it e A A Sl 01 25

"“
e e S St 2
o i b A o

B et

 Phone @ Address

1919990035556

== Email
stringsmuslcalbar@gmall.com

2 khas village., New
1-A, Second Floor ,Hauz Delhi- 110016

CE Scanned with OKEN Scanner



Thank You!

Transfer Completed
FUND TRANSFER
Type of Transaction Ad Hoc
Amount 710,000.00 i

Beneficiary Name Delhi pollution control ¢
ommittee

Reneficiary Account No. 40071442347

Tranzaction Date 12 June 23 02:25 PM
Remarlks Challan no fteh misc no
ise pollutn

Transaction keierence d6426b0208fellee90ab
Number 0ab130ea0000

(3 Scanned with OKEN Scanner
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WESTWAY HOSPITALITY PVT.LTD.
gA, 1st Floor, Hauz Khas Village New Delhi-110016
Date SOV (HAUZ KHAS)
' RECEIVED
e ny AP N
Dr. Mukesh Kumar B3 Ars dlad
SDM (Hauz Khas) S
_@M———WM

M.B.Road Saket,
New Delhi-110068

Ref:- F.TEH/HK/Misc/Noise Pollution/2023/3288.

Sub:- Environmental Compensation Payment Receipt.

Respected Sir,

26/5/2023, for the payment

This has reference to the above mentioned order dated
(Westway Hospitality

Of environmental compensation by The Record Room
Pvt.Ltd).
unt has been paid by us vide transaction 1D.315118331376

he amount of Westway Hospitality Pvt.Ltd. (ICICI Bank Ltd)
SBI account no.40071442347.

‘The compensation amo
Dated 31.5.2023, from t
to Delhi pollution Control Committee

Kindly find attach for payment of environmental compensation of Rs, 10,000/-
Imposed on THE RECORD ROOM (WESTWAY HOSPITALITY PVT. LTD.)

We at THE RECORD ROOM as responsible citizen assure you that we will ensure the

same does not happen again.

Thanks You.
Yours sincerely.

O T AT T ST Y SN O e
R TR SR VT LDk
Ra i}‘@lfélﬂ_'gg’éé%% i ha\{\-/r'i
(Director) iiéviiDelhi«T nfyg o
7042161845
Copy to:>

1. The SHO Safdurjung Enclave Police Station.
2 Smt.Ajeeta Dayal Aggarwal S.F.F. CMC11,DPCC New Delhi

C} Scanned with OKEN Scanner




SUCCESS

Reference 1D

315118331376

From Account Number
022505006206

To Account Number
40071442347

Amount

INR 10000

MNetwork
IMPS

Sgccess

From Account Name
WESTWAY
HOSPITALITY PRIVATE

LIMITED
To Account Name
Delhi Pollution Control

Committee
Transaction Date
31-05-2023

Remarks
The Record Room

Gt an Amazon
reward onyour
1% Bili F‘ayment o

——————
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http://cas.cctns.gov.in:8080/cctns/pri

GENERAL DIARY

e

Distrxct SOUTH w

(DEL EST P.S./Section:SAFDARJUNG GD No.0001A
Date: o ENCLAVE :
P 15/12/2023 Time: 00:04:08

Entry Made For -

Rank / Name / p
fficer : / PIS No. of Police

HEAD CONSTABLE / VIJENDER/ 20081091
GD Type(s) : Arrival , Information | Proventive Action , Arrest/Apprehension/Bound

down in Prevontivo Actlon , Property Selzure , Property Deposited in
Malkhana 4

GD Subject: Arrival Informatiom Prevenlive Actlon U/S 32/113 DP
Act property seizure and Depostt in Malkhana

Act &

Section:

SrnNo. Act Section
1- DELHI POLICE ACT 1978 32/113

GD Brief ;

S 999 P‘T & fm a7 HC RE LA Ct Somveer No 1713/SW Beat no, 09 Hauz Khas
Village & Petrolling & g'q‘ Summer house cafe bulldmg no. First floor DDA
Shopping complex Arvindo palace market ND 9T T§< ST&T 77 BT -EreT ST

JIT TET AT Wr =gfas ¢ @nT s 8 T WRT ¢ Soci al Bar & Resturant & Owner/
Manager Rajneesh Negi S/o _Jagmohan negi R/fo H. no. 180 maidan garhi South
Delhi, Age 38 Yrs freT ST 9 HC 3 CT #r 722 & ONE Music Box COLOUR BLACK
& T fear ST e HC 7 0% ONE Music Box COLOUR BLACK (wooden) FT FAS
g fegr T Owner/Manager: RaJneesh Negi ‘S/o Jagmohan negi # Summer house
cafe ¥ DJ awrac.araey U/s 32/113 DP 4 & | Rawgr ST U/S 32/113 DP Act
'meerm%qrwaaﬁzﬁraﬁ@' j"wrﬁvﬁwrmf‘rﬁmwarz
FT aTE & AT FET TET AT Music Box anaTty ﬁTﬁ'ﬁFfT feaT maT e &« CCTNS
T ITAT | . it

NOTE: COMPUTER/COPY
| ~Signature
VIJENDER/28081091

& Scanned with OKEN Scanner
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http;
p llcas.cctns.gov.in:so80/cctns/pr'intGD.htm’:
http://cas.cotn S.gov.in:8080/cctns/printGD.htm?g...

f 4

District . SOUTH WEST GENERAL DIARY

(DELH1 P.S./Se Y :

Date. ) ctlon:SAFDA _

ate:  04/04/2004 o ENCLATUNG GD No.0127A
. e: O, :

Rary ) e for, R

Officer : ame:/ PISNo,. of Police

ASSISTANT sUR

-IN ;
SPECTOR / DAL CHAND MEENA/ 28010117

GD 'I‘.‘/De(s) s AT
' * Arrival |, Inform
nformation , p reventive Actlon , Arrest/Approhension/Bound

down in proy
Malkhana entive Action , Property Selzure , Property Deposited in

' pro;:itmfomatlon breventive action u/s 32/113 DP Act
Y Solzure and deposite in malkhana

Act &

Section:

Sr.No. Act . Section
1+ DELHI POLICE ACT 1978 32/113

GD Brief :

T
Vmg;:i?:geﬁoﬁ Al J9 &mw CT Somveer 1713/sw  Beat no. 09 Hauz Khas
sTet aT i B 119 T §9 Building No. 94, 1st Floor Hauz Khas Village ND 70 98+
Ratord & T @ T uT W mgfw A e i AT 9C bar @ A

OCDLC rOOm STAT ITAT HT 3% Owner/Managor jubli s/o sh. Proetam singh choudhry
I/o 163 secound floor NCC Gate safdarjung enclave ND Age 41yrs e fsir Music
B ATCH TUATE T ST KA e o T % 9w Ay 57 ASI F CT w wx & o % ONE
Music Box @ ®asr ¥ ferar mar Owner/Manager jubli s/o sh. Preetam singh choudhry
7 Record room bar & DJ samst srsey Ufs 32/113 DP Act & farar & | s sTerr U/S
32/113 DP Act T ReaT T & THaw fvar mar 7 @8 fe AT & syTer aeaT T @ FrT
A FTLrF T HE AT FIOR F ST FYT TYT AT Music Boxar sifaer ATeraET=T fear
T e g5t CCTNS & et ’

NOTE: COMPUTERICORY:" | = ;.00 =,
A e & woe, < «Signature,
UB-INSPECTOR / DAL CHAND
5  ‘MEENA/28010117

CE Scanned with OKEN Scanner
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" ‘ http://caS.Cctns.gov.i’n:8080/cctns/printGD.htm?g
District . an.. GE
Ict : SouTy WEST INERAL DIARY
Date. (DELHL) u5-/Suctlon:SAFDAmUNG
_ 29/10/2023 Time g(l)\ICLAVE GD No.0003A
' : :112:17 ’

TN iR
Officer . ame / PIS No. of Police

GD Type(s) ;
: Arrival |, [pf .
down in P?é?,g,?ﬁtfo“ : .vaentiva Action , Arrest/Apprehension/Bound
Malkhana © Action , P roperty Seizure , Property Deposited in

' Act ;ilolnf(irmatiom Preventive Action U/S 32/113 DP
Act & Perty seizure and Doposit in Malkhana

Section:

Sr.No. Act
1- : Section

DELHI POLICE ACT 1978 32/113
GD Brief :

i‘g H(';gr ;"Iar % & & HC = ¥ CT Somveer No-1713/SW fz=re 28/10/2023 #T Beat

) auzKhas Village ¥ Petrolling #wr g7 Imperfecto Building no. IA Third
floor I-Iaug IQlas_Vﬂ]age 9T GE T 9T A qoT ATanE ¥ i a9 T&T MT |r Sghid T¢
ATyt T o ST v Bar  Imperfecto & Owner/Manager Mange kamal Bisht S/o
Kuber singh Bisht R/o H. No. First A Hauz khas village ND Age 26 Yrs
h/{ob.977238124~6 frer =it & HC & CT T #s= & ONE Music Box COLOUR BLI}CS
& THE faT ST & HC ¥ @ ONE Music Box COLOUR BLACK (wooden) &t &awi
f@ar maT Owner/Manager Mange kamal Bisht S/o Kuber singh Bisht & Bar
Imperfecto & DJ a=rat 39wy U/s 32/113 DP Act &7 fear & 1 Fagser s U/S 32/113
DP Act & frar mar 7 ghre frar mar o @ & afe & e s s G et
ITTRT HT T GTOE & AT FTAT TAT 707% - Music Boxar Tfaer ATARTT [T 47 19T
Zot CCTNS &t w4t = ;7 i

NOTE: COMPUTER COPY
{CONSTABLE / VIJENDER/28081091

G Scanned with OKEN Scanner
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. http://caS.Cctns.gov.in:BUBU/cctnsi.[).u/x.u: T
¥
Distei « s GENERAL DIARY
: H WEST P.S
Date (DELHI) ' '/S°°t[°n‘§AFDARIUNG GD No.0001A
02/12/2023 Time: orlﬁ% gt :
Entry Made For :
Rank / Na

me / P
Officor: ! PIS No. of Police

HEAD CONSTABLE / VIJENDER/ 28081091

GD Type(s) : Arrival , Ing
: , Informat 5 . ‘ o
down in P atlon , Proventive Action , Arrest/Approhension/Bound

reventive Actlon , Pr : [/ roperty Doposited in
Malkhana oporty Selzure , Property Doj

GD Subject: Arrival Informatiom Proventive Action U/S 32/113 DP
4 dhes. Acl property seizure and Deposit in Malkhana

Soction:
Sr.No. Act Section

1- DELHI POLICE ACT 1978 32/113

GD Brief:

¢ @Fw ot B fe 5w HC =% gwan Ct Somveer No 1713/SW faiw 01.12.20232
Boat no. 09 Hauz Khas Village ¥ Petrolling &% g% Social ,Building no. 9A '& 12
Hauz Khas Village SJ enlcave ND 9% 9§ @&t T dar-dr a7awr  egfaa 7T &y T uit
epfirer W @ fute @ ¥ @RT 9T Social Bar & Resturant & Owner/ Manager Sdtjg‘i_ﬂ
Dhingra S/o Om Prakash R/o H NO 9A & 12 Hauz Khas Village ND Age-BZ_#!rs l»;C
ST 75 HC T CT #r == & ONE Music Box COLOUR BLACK & 7t [ 3 ﬁanr He
% ws ONE Music Box COLOUR BLACK ,(WOOdB]}) & Fgr H I gl
Owne;'lManager Satyajit Dhingra S/o Om Prakash T Social Bar & Resturar%m 2l
e arqany U/s 32/113 DP Act #v fear & 1 Ry STerm U/S 32/113 DgT A%‘ a;%r TR
o Qi AT T & AT [ AT & ST FTT i e AT ITIET CTNS%leW ;
mmmmMuschoxwmﬁWWﬁmm Wz &« C Fr

Wy

Signature

NOTE: COMPUTER COPY
R i ONSTABLE / VJENDER/28081091

(3 Scanned with OKEN Scanner
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http;//cas.ccms.gov.imao80fccl:ns!rn'l"“

o r

.Dismct ot GENERAL DIARY

'(DE H WEST P.S./Section:SAFDA_R]UNG GD No.0017A
-y LLH][ ENCLAVE '
e; 20/07/2023 Time: 02:29:43 .
Entry Made For .
Rank/ Name [ P1S No. of Police
fficer .

» Informaltion
down in p

Malkhana
GD Subject: Arrival In

» Preventive Action P

Arrest/Apprehension/Bound
reventive Action ,

Property Seizure , Property Deposited in

formatiom Preventive Action U/S 32/113 DP

Act property seizure and Deposit in Malkhana
Act & ,
Section:
Sr.No. Act Section
1- DELHI POLICE ACT 1978 32/113
GD Brief :

A Hauz Khas
T wEE wwh R R & ASI wa gwom CT Somveer 1317/sw Bélatsn\(;{uggeig%rm
Vi ¥ Petrolling w0 £% Building No, 1, 2nd Floor i g e Cafe & 7T
illage ¥ Petrolling ? ] ST Prea T T AT §OT 0T

AT T ST F SR I5 T AT S e 9% AnT frw S/o Ram Kishan Gupta
?\Itight Life T/T a7 ST 38% Owner/Manager Nggegn &?;Tptaﬁ 2 Music ¥ 1% § TZE,
s Hauz Khas Age 36 YrsiHeT 7 + ONE Music Box

R/o Building No. 1, 2nd Floor = ¥ CT % 9a% & 797 &

i ; AT qET T AT T ASI T S/o Ram
iy ﬁaﬁaﬁf&f &r aﬁé‘qﬁ ﬁ'ﬁwm T Own'erlMan%g}erSZN/ﬂ%engtham frar & 1
COLOU T S H st s Uls DP. Act # I5TF

: a & Night Life CAFE # DJ Wit o7 e arirer & arTa
Kishan Gupta 7 legbt.f¢1_ s \_ [‘wq'r : amﬁrﬂ‘i a,;q??m Music Box#®r

' ,¢3S'/'i,gnature
[SPECTOR / SAMAY SINGH/28970074

G Scanned with OKEN Scanner
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&
. D.h
hU-'D:/Icas.ccl:ns.gov.'m:8080/'cctn'::lpl‘lﬂ‘*C’D !
o _
Distiot s sour woen. CENERAL DIARY
: ’ (DE TH WES " P.S./Section:SAFDARJUNG GD No.0005A
Date: LHI) ENCLAVE :
¢ 19/05/2023 Time: 00:29:55 :

Entry Made For :

Ra}lk/ Name / PIS No. of Police
Officer :

HEAD CONSTABLE / VIJENDER/ 28081091

GD Type(s) : Arrival , Information , Preventive Action , Armst/;\ppmhensionI.BoSm.d
down in Preventivo Action , Property Seizure , Property Deposited in

Malkhana

GD Subject: Arrival Informatiom Preventive Action U/S 32/113 DP
Act property seizure and Deposil in Malkhana

Act &

Section:

Sr.No. Act Section

1- DELHI POLICE ACT 1978 32/113
GD Brief :

77 T & fr 7 HC 97 g Staff CT Umesh NO- 1721 S/W Fim 18.0@.23;1’%
H77 11:20 PM a% Building No.1 Hauz Khas Village,ND # e @t 2% o
MUSICAL STING Bar & Restaurant Hauz Khas Village g @&r 70 a5 Hﬁc’s s
FyfAd A AT AT WT R T AT Py @ o aa 7 THE MUSICAL S"HNR/OE_69
Restaurant & Manager RAVINDER SHARMA S/0 AMARNATI{ SHARé/IiA b gk
1ED FLOOR EAST OF KAILASH ND AGE 36 YRS grferc firerm =it = H =rir s
% AMPLIFIER & awHEe f&ar @it A HC ¥ AMPLIFIER T T < &= gﬁ-q;ré I
geait RAVINDER SHARMA S/0. AMARNATE SHARMA 3 ;;{TE%MUS NG
Bar and Restaurant & D] a@me 2rary Ufs 32/113 DP Act ar > | gt ST

32/113 DP Act @ fear mar & = [$qT AL T RE fr AR W AT HLEE AT [E

a1 g AMPLIFIER &7 &faer HTerEmT

‘Signature.

NSTABLE / VIJENDER/28081091

G Scanned with OKEN Scanner
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. httj.)‘?//-ca*sj‘c‘ctns;gov,]n380@0/C’5tDS/PﬁHtGD.hm
it Soum e, CENERAL g pe
{SDOEL;_—II}“II)WES’F I’.S./Scction:SAFDAIUUNG GD No.0008A
Date, 2105720723 _ Timae; gé\'g(l)a‘;\\a'f |
Entry Made Fo,. ;
Ra}lk / Name !/ PIS No Of Poljgy
Officor

GDh Type(s) Y Arrivg) ; ,Int‘prmntion

v Provonijve Actlon ,
down in

Arrdst/Approhension/Bound
: i 0, Iroport Deposited in
Preven(iye Action | Properly Sefsre « Proporty
Malkhang .
GD Subjecti:AAnival Informatiom Prevontive Action U/S'32/113'Dp
Act Property sojzyrg and Deposit in Malidians

Act &

Section:

SrNo, Act Section

1- DELH] POLICE.AGT}IS?s . 32113

GD Brier . o v o Fr o

S ¥ Ry o e T REUEE SR GT Umesh M. 1721 S/W fesifer 1,;‘3.;?%‘;3}}’1'3\,&,\;

ST 11:30 PM Building-No.1 Hay, Khas Village,ND- AR KISl

BOX Bar & Restaurant Hayz, khe Village 9% et o o drer aramer
ST 2155 97 ey Fre < 3 '

SASHI KANT S

(¥ scanned with OKEN Scanner
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S A

hittp://cas.cetns.gov.in:8080/cctns/printG!

 Soum s, CENERAL Dagy
S o dction: :SAFDA .
P\IUNG GD No.0128A

47047202 -
24 Thine: 2:_1?2 ?gA o :

ASSISTANT
SUB.I
NSPECTOR DAL CHAND MEENA/: 280101 1%
d

¥ Arriva)
down jn l?x}g?};:{‘luou Prevantive ALHOI’I / AnosrjApprehension/Bo&I;}n
a Ve AC“ : Propo:ty Seiaux’e “ P;operby Dopositec 1

GD SUbjécb
arTiva)
' pro, sl"l}uioe?znamoh Preventive action, 3271 13 DP Aob
ure and deposlte In muuchann St

Sr.No. Act ‘
. Section
DELMI POLICE acr; 1978 ‘ ‘,'3_2"/","1'-1-31'-'

GD Brief : :

.,‘-. ‘ﬁ*‘"q- m_
\’lﬂage 5 Petql‘orll:n?r ASI'TT 3"“5 CT Somveer 1713{sw Beat’i,
TET STRT 9% Iar o agq;?;(‘r m"Buﬂdmg No: 30, Ground Floor Haiiz Khas Vﬂ]age ND €T
"m”SomeqT’JTTwr TR 'WTWWWWWM%’}WWWbuW
o I Owner/ Manager Narender s/o.piiran-singh. /o 27 DDA-
Wﬁﬁvﬁm

Flat Safda;grung enclave ND: Age. 38yrs fae frad Music 3 & AT
W*Ev‘om T WWWASI,#CTWWWHWWONE Muszc ‘Box ‘#r sgwr & faar

wner/Manager ‘ndrender’s/o - BT = ORI
U/s 32/113:DP Act 7 e 01 i > Acka e T T S Fear
T T e %arawr eI

' '__;(;JQ4 Hauz Khas
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